
                                    

Present:- Sri N. J. Haque, CJM, Sonitpur, Tezpur 

Tezpur PS Case No. 374 of 2021 
GR Case No. 590 of 2021 

U/S-468/143 of IPC 
 

ORDER 

08.03.2021  

Ld. Counsels of all the accused persons filed hazira.  

Case diary as called earlier is received today.   

Heard both the sides and perused the case diary meticulously.  

On perusal of the entire case record, it disclosed that the instant 

prosecution case sets in motion against the above named accused 

persons on filing an ejahar by Sri Sohan Singh, Assistant Security 

Officer, AFS, Tezpur on 19.02.2021 alleging inter-alia that on 

18.02.2021 Supervisor of M/S MP Khetan Sri Suresh Mahato drawn 

twenty nine tokens from gate labours to work at the site in the Air 

Force Station, Tezpur campus. It is also alleged that when Sgt. 

Ram Lakhan Yadap, IFS (P), security personal on duty of bomb 

way gate checked the documents of the labours entering into the 

prohibited area of Air Force Camp, the accused persons, namely, 

Md. Sahjahan S.K, Md. Hashinur Ali, Md. Sazamal SK, Md. Sabdan 

Hussain @ Ali, Md. Shiodor Rahman @ Islam, Md. Koser Ali, Md. 

Nur Islam, Md. Ajgor Ali and Md. Wahedul Islam apprehended with 

fake Aadhar Cards from their possession.  

Accordingly, Tezpur PS Case No-374 of 2021 was registered u/s-

468/143 of IPC and during investigation the I/O has apprehended 

all the FIR named accused persons and produced before this court 

and since from then all the accused persons are languishing in 

judicial custody.     

On scrupulous perusal of case diary, it disclosed that the I/O 

during investigation recorded the statement of almost all the 

material witnesses in connection with this case. It is disclosed from 
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the case diary that I/O has collected sufficient materials against the 

accused persons, namely, Md. Wahedul Islam and Md. Ajgor Ali 

and against the remaining accused nothing implicating found. The 

investigation of this case is at the advance stage and it is pending 

for report from Deputy Director General, UIDAI Regional Office, 

Guwahati. The I/O has further seized all relevant documents and 

recorded the statement of all material witnesses. Hence, at this 

stage no purpose left to keep the accused persons behind the bar 

and their release from judicial custody is not going to hamper the 

investigation.   

Therefore, considering the period of detention as well as the 

present stage of the investigation, this court finds sufficient reason 

to allow the bail prayer of the accused persons, named, Md. 

Sahjahan S.K, Md. Hashinur Ali, Md. Sazamal SK, Md. Sabdan 

Hussain @ Ali, Md. Shiodor Rahman @ Islam, Md. Koser Ali, Md. 

Nur Islam, Md. Ajgor Ali and Md. Wahedul Islam as release of the 

said accused persons shall not prejudice the investigation of the 

I/O.   

In the result, considering all the aspect, the bail prayers of all the 

accused persons are allowed and consequent to that the accused 

persons, namely, Md. Sahjahan S.K, Md. Hashinur Ali, Md. Sazamal 

SK, Md. Sabdan Hussain @ Ali, Md. Shiodor Rahman @ Islam, Md. 

Koser Ali, Md. Nur Islam, Md. Ajgor Ali and Md. Wahedul Islam are 

allowed to go on bail of Rs. 20,000/- (Rupees Twenty 

Thousand only) each with one surety of like amount i/d jail hajot 

as fixed earlier. In the event of their release, they shall comply 

with the following conditions:-   

i) The accused persons shall not hamper or temper 

the investigation of the I.O.  
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ii) The accused persons shall not leave the local 

jurisdiction of the Court without prior permission 

of the O/C Tezpur PS. 

iii) The accused persons shall co-operate with the 

I/O till the I.O concludes his investigation.   

iv) The accused persons shall not repeat the similar 

offence. 

Return back the case diary to the I/O accordingly. 

Inform all the concerned.  

 

 

      Sri N. J. Haque 
          Chief Judicial Magistrate 

                                              Sonitpur, Tezpur 


